
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE,
(NORTH-EAST) KARKARDDOMA COURTS, DELHI

Q E2 (D E-jg
in view of recent transfer-posting order and in supsrsession of earlier orders as well as in

official exigency. following officials are directed to look after the work of otficials as mentioned
against their names being Link to each other, as and when, any of them happens to be on leave.
with immediate effect :

ii l if Name of Officialslwho arezlfinkito ee._chother)zZW 7 w;
Neeru Jaggi. Sr.JAl'Branch lncharge of Sh. Rajul Kumar Singh, Sr. JAl‘Branch lncharge

Leave Branch. General Branch, vigilance Branch. ofAdministratlon Branch, R&l Branch. Bail Section,
Purchase Cell, RT! Branch & its Appeals, Filing Section. LAC Branch. Litigation Branch andl
Caretaking Branch and Hindi Section, NE District.; e-Sewa Kendra, NE District, KKD Courts, Delhi.
ll<KD Courts. Delhi.

2. Sh. Surya Kumar. JAlDealing Assistant. Judicial

3. ‘Sh. Kamal Kishore Semwal, JAlDealingl Sh. Anliit Kumar, JJAlDealing Assistant. Filing

Ms. Upasna Chawla, JAlDealing Assistant,
Branch. Litigation Branch and IJAC Branch. NE General Branch and RT| Branch. NE District. Kl<Di
District.i7<*l<D Courts. Delhi. Courts. Delhi. if g g

Assistant, Bail Section. NE District. I<l<D Courts. Branch, NE District. KKD Courts, Delhi. i
1Delhi. i i
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. Ms. Sangeeta, JAlDealing Assistant, R&l Branch, Ms. Meenakshi Mamgain, JA1Dealing Assistant,
‘NE District. l<t<D Courts, Delhi. ~Aclministration Branch. NE District, l<KD Courts,
, Delhi.

5. Ms. Bangeeta, JAlDeaIing Assistant, Purchase Sh. Vivek Chaudhary, JJAlDealing Assistant?
Cell. NE District, KKD Courts. Delhi. Judicial Branch. NE District. KKD Courts. Delhi.

Note :
(1) Non-compliance of the aforesaid directions shall be considered deliberate in subordination and
disciplinary action shall be taken against him/her as per rules.
(2) Ms. Neeru Jaggi, Sr.JAIBranch lncharge, Leave Branch etc., shall also look after the work as Link
Branch lncharge of CJM Office. NE District, K:<D Courts, Delhi as and when Sh. Kalyan Singh, JA/Branch
incharge, CJM Office, happens to be on leave.
(3) Sh. Rajul Kumar Singh, Sr.JAlBranch Incliarge. Admn Branch etc., shall also look after the work as
Link Branch lncharge of Judicial Branch, NE District. l<l<D Courts, Delhi as and when Sh Surya Kumar.
JA/Branch lncharge, Judicial Branch. happens to be on leave.
(4) Ms. Meenakshi Maingain, JA shall also look after the work in Leave Branch, NE District, KKD Courts
also in addition to work already assigned to her with Ms. Neeru Jaggi, Sr.JAlDealing-cum-Branch lncharge.
Leave Branch, NE District, KKD Courts. Delhi.

ill)
(SANJEEV JAIN)

Principal District & Sessions Judge,
North-East. KKD courts, Delhi.

N0.__5_»?-15f,’ 5',3,<§_, ____,/P&TlAdmn.l'NEi'KKDl2D25 Delhi. the Dated — E--—
r fl,.Copy forwarded for infomation to: 1 7 Q! :'. l r.

1. Ld. Principal District & Sessions Judge (l-lQs). Delhi.
2. The Administrative Officer (Judl.)i'Bri-:tnch lncharge. Admn.-Ii. Olo Ld. Principal District & Sessions

Judge (HQ). Delhi.
3. Branch lncharge. Leave Branch and Arc Branch. NE District, KKD Courts. Delhi.
4. The Officersrolticial concerned.

,j./lD'ea|ing otficials. LAYERS, Websihmittee. Personal File & ACR Cell, Tis Hazari Courts. Delhi.
6. Dealing Official. Ft&| Branch. NE District 1<l<DCourts. Delhi for uploading on LAYERS. , .4
7. PS to the undersigned. ,' - .- r Y'l € .,_ )
8~ ljrl‘

1 g l Wm , Principal District & Sessions Judge,
Y /1 1 * ‘ . i“’ North-East, KKD courts, Delhi.
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